2B Ovelivance re-Bill (5.

SRAVANA 6. 1990 [ SAKA) Baking Cos. (doquisition 382

and Tramsfior of Undervakings) Res. and BT

Kachwai, Shri Hukam Chand
Falita, Shri Dhireswar
Khan, Shri M A*
Limaye, Shri Madhu
Laba Prabhu, Shri
Madhok, Shri Bal Raj
Madhukar, Shri K. M.
Meghachandra, Shel M.
Menon, Shri Krishna
Meaon, Shri Yishwanatha
Mishra, Shri Janeshwar
Mohan Swarup, Shri
Molahu Prasad, Shri
Muhammad Ismail, Shri M.
Mnir, Bhri N, Sreckanian
Mair, Shri Yasudevan
Mayar, Shri K. K.
Paswan, Shri Kedar
Pacel, Shii J. H.

Pauil, Shei M. R.

Ranjeet Ringh, Shri

By, Shri Rabi

MR. DEPUTY SPEAKER : The result*®
of the division is @ Ayes : 159 ; Noes @ T,

The morion way adopred
SHRI P, C. SETHI : Tinteeduce vhe BilL,

STATEMENT RE : GOLD [(CONTROL)
AMENDMENT ORDINANCE

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C,
SETHI} : I lay on the Table explanaiory
smmrernent  (Hindi and  English  wversions)
giving reasons for imnwcdiate legislation by
the Gold (Comiral) Amendmen: Ordinance,
1969, as required under rule Tu(l) of the
Fules of Procadure and conduct of Business
io Lok Sabba.

Reddy, Shri Eswary

Sabon, Shri Shrl Gopal
Sambhali, Shri lshag

Satya MNarain 5iogh, Shri
Sen, Shri Deven

Shah, Shri T. P.

Sharda Naod, Sho

Sharma, Shri Beol Shanker
Sharma, Shri Narain Swarup
Sharma, Shri Yogendra
Shoarrl, Shei Prakash Vir
Shasiri, 3_!|ri Ramavarar
Shasiri, Shei Raghuvir Singh
Shastrd, Sorl Shiv Kumar
Sreedbharan, Shri A,

Suraj Bhaa, Shri

Thakur, Shri Gunonand
Tyagh, Shri O. P.
Vidyarthe, Snri R. 5.
Viswambharan, Shri P.
Yadav, Shri Jageshowar

1503 brs.

STATUTORY RESOLUTION RE:
BANKING COMPANIES [ACQUISITION
AMND TRANSFER OF UNDERTAKINGS)
ORDIMNANCE AND BANKING COM-
PANIES (ACQUISITION AND TRANS-
FER OF UNDERTAKINGS) BILL, 1969

MR, DEPUTY-5FEAKER © The House
will now take up eliscussion on the SElU-
tory Resolwtion regarding disapproval of the
Banking Companies {Acquisition and Trang-
fer of Undertakings! Urdioante and the
connected  Bill for which eight hours have
been alloaned. ... (dnrerruptions}

MR, DEPUTY-SFEAKER :
will go on record.

Will the leaders of the parties esercis
some coairol over their Members 7 They

Mothing

* Wrongty wored for ‘Noer."

** The following Members also recorded their voles for *AYES."
Sarvashei V. B, Tarodckar aod M. A. Kbag

+ Mot recorded.



